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T ATIGEAT F AL A ATAT S A S AT ST AT AN IUASY ¢ ST TG AE G
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1 IR @RI | qrEefT 1079/1 0.3137
2 CIES LECIEAC8 et 701 0.1004
3 CIS HERR Gl 700 0.0658
4 CIS HER Gl 699 0.1273
5 CIES TR Gl 702 0.0657
6 C15S AR Bl 675/1/1 0.0431
7 CIES TR Gl 703/1 0.2347
8 IS HERR Gl 703/2 0.3168
9 CIES TR Gl 704 0.1204
10 CIES TR Gl 708 0.0452
11 CIES TENT Lkl 706 0.0168
12 CIES TR Gl 732/3 0.0513
13 CIES TENT Gl 741/2 0.1105
14 CIES TR Bl 742 0.4547
15 CIES TENT Gl 744/2/2 0.1116
16 CIES TENT Gl 728 0.0708
17 CIES TR Bl 727 0.2804
18 CIES TENT Gl 709 0.0296
19 CIES TR Bl 726 0.1806
20 CIES HER Gl 714111 0.1391
21 CIES TR Bl 725/2 0.3855
22 CIES TR Bl 725/1 0.4346
23 &Y AR FraeAT 724 0.8031
24 CIES TERT Gl 723/1 0.3391
25 CIES TENT Gl 723/2 0.4299
26 CIES TR Bl 721/3 0.0001
27 CIES TENT Gl 722/1 0.5035
28 CIES TENT Gl 722/2 0.7135
29 CIES TR Bl 796/2 0.6082
30 CI15S AR Frae 797/1 1.3663
31 1T AR Gkl 797/2 0.3127
32 1R AR Frae 798 0.5565
33 g1z TR FraAr 1070 0.0775
34 CIES TR Bl 1067 0.4379
35 &Y AR FraeAT 1068 1.1231
36 CL5S TR Bl 1069/1 0.7965
37 CIES REARACES EIEC] 1069/3 0.0450




[$TRT [I—=vE 3(ii)] T T TSI © T 3

38 g1z TR Elkkl 1069/2 0.0442
39 CIEy EEARA Y arEet 1066/2 0.0119
40 CIES TENE FrEeAT 1066/1 0.3806
41 CI15S TERR FrEeAl 1075/1 0.0355
42 CIES TERT Gl 1075/2 0.8763
43 C15S TR FrEeAT 1078/1 0.1317
44 ZIES HERT Gl 1078/2 0.5735
45 CI15S TR Lkl 1077/1 0.6665
46 1T TR FraAT 1077/2 0.1916
47 CIES TR Bl 1079/2 0.1864
48 RS AR FraeAT 1080 0.0097
49 CIES TR Bl 1076/1 0.0520
50 CIES AT Ll 1076/2 0.1163
51 CIES TENT Lkl 1082 0.2516
52 CIES AT Lkl 732/1 0.1071
53 CIES AT Ll 732/2 0.1087

T 15.5551

[3. 3170 1. §. E-547173-29]
efRel PR, T 3=t fAafor-1v

MINISTRY OF RAILWAYS
[Western Railway (Construction Organization)]
NOTIFICATION
Mumbai, the 6th February, 2025

S.0. 626(E).—In exercise of the powers conferred by sub-section(i) of section 20A of the Railways Act,
1989(24 of 1989) (here in after referred in as the said Act), the Central Government after being satisfied that for the
public purpose, this land of Village- Bodli Tehsil-Sardarpur District- Dhar, the brief description of which has given
in the schedule annexed here to, is required for execution of Special Railway Project for Indore- Dahod new BG
railway line in Dhar district of Madhya Pradesh state. Declares its intention to acquire such land in the State of
Madhya Pradesh, hereby declares its intention to acquire such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for a foresaid purpose under
sub-section (1) of section 20D of the said Act:

Every such objection shall be made to the competent authority, namely, Sub-Divisional Officer &Land
Acquisition Officer, Tehsil Dhar District-Dhar (M.P.), in writing and shall set out the grounds thereof and the
competent authority shall give the objector an opportunity of being heard, either in person or by legal practitioner and
may, after hearing all such objections and after making such further enquiry, if any as the competent authority thinks
necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (I1) of section 20(D) of the said act shall be
final.

The Land Plans and other details of the land covered under this notification are available and can be
inspected by the interested person aforesaid Office of the Competent Authority.
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SCHEDULE

Brief description, with or without structure, of the land under acquisition that will be affected for the
construction of the new BG line project from Dahod to Indore (through Jhabua, Sardarpur, Dhar and
Pithampur) in Dhar district of Madhya Pradesh state.

Serial Name of Name of Tehsil Name of Village Khasra Number Area Affected
no. District
In Hector
1 Dhar Sardarpur Bodli 1079/1 0.3137
2 Dhar Sardarpur Bodli 701 0.1004
3 Dhar Sardarpur Bodli 700 0.0658
4 Dhar Sardarpur Bodli 699 0.1273
5 Dhar Sardarpur Bodli 702 0.0657
6 Dhar Sardarpur Bodli 675/1/1 0.0431
7 Dhar Sardarpur Bodli 703/1 0.2347
8 Dhar Sardarpur Bodli 703/2 0.3168
9 Dhar Sardarpur Bodli 704 0.1204
10 Dhar Sardarpur Bodli 708 0.0452
1 Dhar Sardarpur Bodli 706 0.0168
12 Dhar Sardarpur Bodli 7323 0.0513
13 Dhar Sardarpur Bodli 741/2 0.1105
14 Dhar Sardarpur Bodli 742 0.4547
15 Dhar Sardarpur Bodli 7441212 0.1116
16 Dhar Sardarpur Bodli 728 0.0708
17 Dhar Sardarpur Bodli 727 0.2804
18 Dhar Sardarpur Bodli 709 0.0296
19 Dhar Sardarpur Bodli 726 0.1806
20 Dhar Sardarpur Bodli 714/11 0.1391
21 Dhar Sardarpur Bodli 725/2 0.3855
22 Dhar Sardarpur Bodli 725/1 0.4346
23 Dhar Sardarpur Bodli 724 0.8031
24 Dhar Sardarpur Bodli 723/1 0.3391
25 Dhar Sardarpur Bodli 723/2 0.4299
26 Dhar Sardarpur Bodli 72113 0.0001
27 Dhar Sardarpur Bodli 72211 0.5035
28 Dhar Sardarpur Bodli 722/2 0.7135
29 Dhar Sardarpur Bodli 796/2 0.6082
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30 Dhar Sardarpur Bodli 797/1 1.3663
31 Dhar Sardarpur Bodli 79712 0.3127
32 Dhar Sardarpur Bodli 798 0.5565
33 Dhar Sardarpur Bodli 1070 0.0775
34 Dhar Sardarpur Bodli 1067 0.4379
35 Dhar Sardarpur Bodli 1068 1.1231
36 Dhar Sardarpur Bodli 1069/1 0.7965
37 Dhar Sardarpur Bodli 1069/3 0.0450
38 Dhar Sardarpur Bodli 1069/2 0.0442
39 Dhar Sardarpur Bodli 1066/2 0.0119
40 Dhar Sardarpur Bodli 1066/1 0.3806
41 Dhar Sardarpur Bodli 1075/1 0.0355
42 Dhar Sardarpur Bodli 1075/2 0.8763
43 Dhar Sardarpur Bodli 1078/1 0.1317
44 Dhar Sardarpur Bodli 1078/2 05735
45 Dhar Sardarpur Bodli 1077/1 0.6665
46 Dhar Sardarpur Bodli 1077/2 0.1916
47 Dhar Sardarpur Bodli 1079/2 0.1864
48 Dhar Sardarpur Bodli 1080 0.0097
49 Dhar Sardarpur Bodli 1076/1 0.0520
50 Dhar Sardarpur Bodli 1076/2 0.1163
51 Dhar Sardarpur Bodli 1082 0.2516
52 Dhar Sardarpur Bodli 7321 0.1071
53 Dhar Sardarpur Bodli 732/2 0.1087

Total 155551

( E Office F. No. E-547173-29)
DHEERAJ KUMAR, Chief Engineer Construction-I1V
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